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MATTERS RAISED WITH PERMISSION
Need to take measures to curb cross-border terrorism

DR. SASMIT PATRA (Odisha): Sir, I am speaking from the Lok Sabha Chamber.
The topic of my Zero Hour mention is, 'Measures to curb cross-border terrorism
affecting India'. Usually, we follow various measures such as increased counter-
intelligence, digital and on-ground surveillance, intensifying border patrolling and satellite
heat mapping at borders, which are the internal measures to actually curb cross-border

terrorism.

I would like to draw your kind attention, and through you, of the Government,
that there are two more measures that we can actually take, which the Government is
already doing. One is increasing international pressures on Pakistan such as the Indo-
U.S. joint statement that was released a few days back, which asked Pakistan to stop
allowing its territory to be used to launch terror attacks. It had a huge impact. I would
request the Government to also engage with other G-8 countries, like UK., France,

Germany, Italy, Japan and Canada, for taking such measures forward.

The second point is that we need to escalate the 1ssue through international
media engagement. Usually, we do not see Indig's version in CNN, BBC, Washington
Post, New York Times, and so on and so forth. Recently, Pakistan, in compliance with
the UNSC and the Financial Action Task Force, banned 88 terrorists. Though it was
covered extensively, we still need to focus on areas such as the naming of those
terrorists that have been done, like Hafiz Sayeed, Masood Azhar, Dawood Ibrahim,
including things like the address of Dawood Ibrahim that has already been mentioned
by Indian media, but it has not been mentioned by the international media. The Indian
media has categorically stated the addresses, the properties, the areas where he is

staying.

Finally, Sir, I hope that Indian Government uses Parliamentarians just as the U.S.

Government uses Senators and Congressmen in order to push it. Thank you, Sir.

SHRI PRASANNA ACHARYA (Odisha): Sir, I associate myself with the matter
raised by Dr. Sasmit Patra.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the matter
raised by Dr. Sasmit Patra.
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DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the matter raised
by Dr. Sasmit Patra.

SHRI K.C. RAMAMURTHY (Karnataka): Sir, I also associate myself with the

matter raised by Dr. Sasmit Patra.

SHRI SUJEET KUMAR (Odisha): Sir, T also associate myself with the matter raised
by Dr. Sasmit Patra.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, T also associate mysell with the

matter raised by Dr. Sasmit Patra.

Issue of Reservation for 8.Cs and Backward Classes in the UT of

Jammu and Kashmir
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MR. CHAIRMAN: Rajaram j1, you have a very valid point. The Minister of State
in the Ministry of Home Affairs, Shri G. Kishan Reddy 1s here. Please take note of this
point. 30 3101 A6 faarn, # =@f o ofr wefter @ St 1, 99 wwa dvm 1 off,



